
HIGH COURT OF JAMMU AND IUSHMIR AND LADAKH 
(Ofiicc of the H.egistrar Judicial at Jammu) 

****** 
Subject: Assignment of bail applications pending disposal before the High 

Court Wing Jammu to various Hon 'ble Benches. 

ORDER 

No: "2.) .. :9 /RJ/HCW J/2024 nated:19.10.2024 

With a view to ensure speedy disposal of bail applications pending disposal 
before the High Court Wing Jammu, Hon'ble the Chief Justice of the High Court 
of Jammu and Kashmir and Ladald1 has been pleased to assign the following bail 

applications up to the year 2022 to various I-Ion'ble Benches as per details 
tabulated herein below: 

S.No 

1. 

0 

2. 

-

3. 

4. 

5. 

6. 

-
7. 

·-

8. 

9. 

-
10. 

11. 

---· 

12. 

Name of the Hon'blc Judge Cases assigned 
... 

Hon'ble Mr. Justice Sanjeev Kumar As per Annexure-" A" 

appended herewith. 

l-Ion 'ble Mr. Justice Rajnesh Oswal As per Anncxurc-"B" 
-~·PJ2ended herewith. ·-

I-Ion'ble Mr. Justice Vinod Chatte1ji Koul As per Anncxure-"C" 

----- ------
__ C!:Qpended herewith. 

I-Ion'ble Mr. Justice Sanjay Dhar As per Annexure-"D" 

- -------------------~2ended herewith. 
l-Ion 'ble Mr. Justice Puneet Gupta As per Annexure-"E" 

-~_12encled herewith. 
Hon'ble Mr. Justice Javed Iqbal Wani As per Annexure-"F" 

----- a212ended herewith. 
Hon'ble Mr. Justice Mohd Akram Chowdhary As per Annexurc-"G" 

------ -
~12ended herewith. 

··-

Hon'ble Mr. Justice Rahul Bharti As per Annexure-"H" 
-.ilRJ2ended herewith. ---

Hon'ble Ms. Justice Moksha Khajuria Kazmi As per Annexure-"][" 

------------------------------------·-· 
~ppen9ed herewith. 

Hon 'ble Mr. Justice Wasim Sadiq Nargal As per Annexure-"J" 

------- ·------
~p_Qended herewith. 

I-Ion'ble Mr. Justice Rajesh Seld1ri As per Annexure-"K" 

------------------------------------- -~p£_ended herewith. ----
Hon'ble Mr. Justice Mohd YousufWani As per Annexure-"L" 

--------------------------------------------------------------------------_i~ppende0_ herewi~--------

The assigned matters shall be heard by the Hon'ble Benches through 
physical/virtual mode, as per the place of availability of sitting of Hon'ble 
Benches, irrespective of change of roster. \ 

ByOrder. -~ 
~[J~~ur) 
H.~~ ~91~~:! 
~ ~ourt :;t'fb;J.e; 

w~~MU, 



No: '2-)-kY- ~\ /RJ/HCWJ/2024 Dated: 19.10.2024 
Copy of the above order is forwarded to the: 

1. Worthy Registrar General, High Comi of J&K and Ladakh at Srinagar, for kind 
information. 

2. Principal Secretary to Hon'ble the Chief Justice, High Comi of J&K and 
Ladakh for kind infm~mation to His Lordship. 

3. Secretary to Eon 'ble Mr./Mrs. Justice -------------------------------
.... For kind information of their Lordships. 

4. Joint Registrar Judicial (Protocol), High Comi of J&K and Ladakh, Jammu; 
_ ~ ..... for information and necessary action. 

0 !~charge NIC, High Court of J&K and Ladald1 for information and uploading 
the same on the officif.ll website ofthe High Court. 

6. Incharge Library, High Comi·of J&K and Ladald1 Jammu · ., for 
information and keeping the record of the same. 

7. Joint Registrar/Deputy Registrar/Computer, Digitization and Criminal Section, 
for information and necessary action. 

8. Order file. 



HIGH COURT OF JAMMU AND IUSHMIR AND LADAKH 
(Office of the U.egistrar Judicial at Jammu) 

****** 
Annexure-"A" 

Bail applications assigned to Hon'blc Mr. Justice Sanjccv Kumar 

1. 

2. 

., 

.). 

4. 

NO YEAR 

BA 49 2018 

BA . 68 2018 

Bail 
App 

Bail 
App 

221 2020 

220 2021 

PETITIONER 

VARlJN 
CIIANDAN 
AND ORS. 

MISSK 

VIJAY 
KUMAR 

RJ\..TEl~V 

SHARMA Til 
MOTHER 
SANTOS II 
KUMARI 

_, _______ 

RES PO NDENT 

ATE ST 
TI-I.S. II.O.P/S 

RAJOl 
0 

JRI AND 
RS. 

RUN VA 
CHA NDAN 

BENCH 

SB 

--- ----· . 

SB 

-----

NDER JOGI 
KUMA 

ANO 
RAND 

TI·IER. 
--

ION 
ITORY 
MMU 

ND 

UN 
TERR 
OF.TA 

A 
KASH 
SHO I 

STA 

MIRTH 
)OLICE 
TION 

SB 

---

SB 

PURPOSE 

FOR 
ORDERS 

After 
Notice 
FOR 

ORDERS 
After 

Notice 
FOR 

ORDERS 
After 

Notice -------

FOR 
ORDERS 

Before 
Notice 



HIGH COURT OF JAMMU AND KASIIMIR AND LADAKH 
(Office of the Registrar Judicial at Jammu) 

****** 
An.ncxurc-"B" 

Bail applications assigned to Hon'blc Mr. Justice Rajncsh Oswal 

---- -------------- --,----

S.NO. TYPE NO YEAR PETITION ~ El RESPONDENT BENCH PURPOSE -------
AFTAB SB 
AIIMED FOR FINAL 

1. BA 57 2013 _SHANDEL 
---- ----

SAYEED 
STATE TH.C.B.I. HEARING 

------- --
SB FOR 

ANWAR A ND STATE TII.SECY.IIOME ORDERS 

BA 45 2018 ORS. 2. ANDANR. After Notice ------------- ··-·-- ·-----·-- ------------ -- ··-------------
SB FOR 

VIKRAM STATE ORDERS 

BA 87 2018 SIIARMA .., 
.). TII.SHO.P/S.KALAKOTJ~ After Notice 

SB 
KAJU ALI STATE TH.S.H.O.P/S FOR FINAL 

4. BA 171 2018 AND ORS. RAJBAGH HEARING 
------- -------- -

SB FOR 
STATE 0 F J AND K TI I. ADMISSION 

5. BA 47 2019 SAI-IIL DEE p S.H.O. After Notice 
- -

UNION TERRITORY OF SB 
J AND K Til SI-10 FOR 

Bail AVINASII POLICE STATION R S ORDERS 

Al?l?___ 211 2019 KUMAR 
-·----------6. PURA After Notice 

-
UT OF J AND K TH SB 
COMMISSIONER 
SECRETARY TO 

PAW AN GOVJ ~RNMENT I lOME FOR 

Bail KUMAR DEPARTMENT AND ADMISSION 

-~2P_ 181 2022 BABBAR -- ---·--7. OTHERS After Notice 

U T OF J AND K TH SB FOR 

Bail SilO POLICE STATION ADMISSION 

-.f-.::ep ____ . 381 2022 DEVI SINGI 
----------------8. RAMGARII SAMBA After Notice 

-

U T OF J AND K Til SB 
I 

INCHARGE SHO FOR 

Bail RINCHIN POLICE STATION ADMISSION 

.. ~l?P 399 202?_ NAMGYAL 9. BAIIU FORT After Notice 
--------



HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of tlhle Registrar JllHdicial at Jammu) 

****** 
Anncxlll:rc-"C" 

Bail applications assigned to Hou'blc Mr. Justice Vinod Chattcrji Koul 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT 

-------------1------

1. Bi\ 48 2014 
PRABIIU 

SINGH 

-------------------1----

2. BA 45 2015 
PRABIIU 

SINGH 

STATE 
TH.HOME 

DEPTT.i\ND 
ORS. 

STATE TIL 
HOMEDEPTT. 

-----

BENCH 

SB 

--

SB 
AND ORS. 

----------- ---------------------------------1------

3. 

4. 

Bail 
App 

Bail 
App 

86 2019 

151 2019 

JAIIANGIR 
NIZAMI AND 

ANR. 

TIIE STATE OF 
JAMMU AND 
KASIIMIR TH. 
SECY. HOME 
DEPTT. AND 

ANR. 
-------1---------

GOURAV 
SIIARMA 

STATE TIL 
STATION 
HOUSE 

SB 

SB OFFICER 
POLICE 

STAriON 
DOMAN A, 
JAMMU. 

------ -------- ---- --------------- -----------''------1----

5. 
Bail 
App 

138 2019 
VIJAY 

SIIARMA 

STATE TI-L 
S.II.O. P/S PIR 

MITHA --- ·- -------- ------------ ------- --.-------- ------- ----- ---------------STA-;Yl~ TIL ---

6. 

7. 

8. 

Bail 165 2019 PREM KUMAR S.II.O. P/S PIR 
App MITIIA JAMMU 

Bail 
App 

184 2019 

I-IEMANT 
KUMAR 

KOLIII AND 
ANR. 

STATE TIL 
INCIIARGE 

POLICE 
STATION 
DO MANA 

---~-- ------ ----- --- --------- -------------------- ------------ ---

Bail 
App 

215 2019 
VISIIAL 
KUMAR 

CIIOUDHARY 

UNION 
TERRITORY OF 

JAMMU AND 
K.ASI IMIR Tli S 

II 0 POLICE 
STATION 
CHANNNI 
IIIMMAT 
JAMMU. 

SB 

SB 

---

SB 

----

SB 

PURPOSE 

FOR 
ORDERS 

After Notice 

FOR 
ORDERS 

After Notice 

SPECIALLY 
ORDERED 

CASES 

FOR 
ORDERS 

After Notice 

FOR 
TAKING 

STEPS 
FOR 

TAKING 
STEPS 

FOR 
ADMISSION 
After Notice 

FOR 
ADMISSION 
After Notice 

----------------------- . --- - -- ---- --------------· ---··------·- ·------ --------------------- --------- ---- ----



HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the RegistJrar Jlllldlicial at Jammllll) 

****** 
Annexu:r:e-"D" 

Bail applications assigned to Hon'blc Mr. Justice Sanjay Dhar 
-··---------- ----------------~ ~-------- -------------- -··--·-----··· -· ---------- ·-------·-· 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT 

-1--
UNION TERRITORY 

1. 
Bail 
App 

2020 MUSKIN ALI 

------ ----------1---

2. 

., 

.). 

Bail 
App 

Bail 
App 

46 

47 

2020 
KONIC 
GOYAL 

PARSIIOTAM 
2020 LALAND 

ANOTHER. 

---------1---..j--------

4. 

5. 

6. 

7. 

8. 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

50 2020 

51 2020 

130 2020 

220 2020 

321 2022 

VI RENDER 
KUMAR 

JANDIAL 

SANDEEP 
JAMWAL 

SUKI !BINDER 
SINGH 

SAMITRI 
DEVIAND 
ANOTHER. 

ARVIND 
KUMAR 

---- ·-------- -----'----·-·-----

OF J AND K Til SilO 
POLICE STATION 

KATIIUA 
UNION TERRITORY 

OF JAMMU AND 
KASHMIRTH 

POLICE STATION 
UDHAMPUR. 

UNION TERRITORY 
OF JAMMU AND 

KASHMIRTII 
POLICE STATION 

RAM NAGAR 
UDIIAMPUR. -

UNION TERRITORY 
OF JAMMU AND 

KASHMIR TI-l 
STATION HOUSE 
OFFICER POLICE 

STATION RAM 
NAGAR 

UDIIAMPUR. 
UNION TERRITORY 

OF JAMMU AND 
KASHMIR TI-l 

INCHARGE POLICE 
STATION 

RAMNAGAR 
UDI IAMPUR. -------·-------

UNION TERRITORY 
OF J AND K TI-l 

POLICE STATION 
VI.JAYPUR --·--------------·-

UNION TERRITORY 
OF JAMMU AND 

KASHMIR TI I SI·IO 
POLICE STATION 

DOMANA JAMMU. 
U T OF J AND K TI I 

SilO POLICE 
STATION DOMANA 

JAMMU ---------·---

BENCH PURPOSE 

-------

FOR 
SB ORDERS 

After Notice 

FOR 
SB ORDERS 

After Notice 

---- -

FOR 
SB ORDERS 

After Notice 

FOR 
SB ORDERS 

After Notice 

-----

FOR 
SB ORDERS 

After Notice 

------

FOR 
SB ADMISSION 

After Notice 
-------------

FOR 
SB ADMISSION 

Arter Notice 

' 

FOR 
SB 'fAKING 

STEPS 



HJGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar J11.ndicial at Jamm111!) 

****** 
Anne:xure-"E" 

Bail applications assigned to Hon'ble Mr. Justice Puncet Gupta 

--------~-~-

S.NO. TYPE NO YEAR 

I. 

2. 

., 

..). 

4. 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

152 2019 

4 2021 

52 2021 

64 2021 

-----

PETITIONER RESPONDENT 

- ------------------
STATE TH. STATION 

MOHAN SINGH 
l lOUSE OFFICER, 
POLICE STATION 

DOMAN/\, JAMMU. 
----------------

UNION TERRITORY 
OF JAMMU AND 

RAM LAL 
KASHMIR TH SI-10 
POLICE STATION 
MII~N SAI-IIB 

JAMMU. 
--

UNION TERRITORY 
MUDASSER OF JAMMU AND 

HUSSAIN AND K/\1 ISMIR TI I SI 10 
OTHERS POLICE STATION 

GOOL R.AMBAN 
-

UNION TERRITORY 
OF JAMMU AND 

MOl ID I IANIEF KASHMIR TI-l SI 10 
POLICE STATION 

UDI-IAMPUR 
----

UNION TERRITORY 
---------1---l----

5. 
Bail 
App 

85 2021 

-----1----1---l---

6. 

7. 

8. 

Bail 
App 

Bail 
App 

Bail 
App 

177 2021 

372 2021 

250 2022 

OF JAMMU AND 
KASHMIR TH 

MOIIDSHAHBAZ 
INCHARGE POLICE 

STArT ON 
MANJAKOTE 
I~JOURI AND 

ANOTHER 
KULBIR SINGH UNION TERRITORY 
ALIAS KT IEI~ , OF JAMMU AND 
R/0 RANI BAGI I KASHMIRTH 
NEAR AIRPORT INCHARGE STATION 

SATW /}Rl_J_!\MfvgJ_L __ HOUSE OFFICER 
UNION TERRITORY 

OF JAMMU AND 
KASHMIR TI I SHO 

SUMEET ZUTSI II POLICE STATION 
GANDIII NAGAR 

JAMMU AND 
ANOTHER 

------------~-----·- ---
U T OF J AND K TI-I 

MOI-ID IMRAN POLICE STATION 
AND OTI IERS MALHAR BILLA WAR 

KATHUA 

BI~NCH PURPOSI~ ------
SB 

FOR 
ORDERS 
After Notice 

-
SB 

FOR 
ORDERS 
After Notice 

SB 

FOR 
ADMISSION 
After Notice 

SB 

FOR 
ADMISSION 
After Notice 

SB 

FOR 
ADMISSION 
After Notice 

SB 

FOR 
ADMISSION 
After Notice ---

SB 

FOR 
ADMISSION 
After Notice 

-
SB 

FOR 
ADMISSION 
After Notice 



HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of tb.e Registrar JudiciaH at Jammu) 

****** 
Anncxu:rc-"F" 

Bail applications assigned to Hon'ble Mr. Justice Javed Iqbal Wani 

-- --

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE -----
SAT PAUL UNION TERRITORY SB 

TII I-IIS OF JAMMU AND 
BROTHER KASHMIR TH SHO FOR 

Bail GANES I-I POLICE STATION, ADMISSION 
1. ~~ 192 2021 . PAUL WOMEN CELL After Notice ------ -----' 

UNION TERRITORY SB 
OF JAMMU AND 

KASHMIR TII SENIOR 
Bail TAR UN SUPERINTENDENT OF FOR FINAL 

2. _ _!:£}?_ 194 2021 KHANNA POLICE HEARING 
-~·----·- -----··- -- ---

UNION TERRITORY SB 
MOITI) OF JAMMU AND 
IQBAL KASIIMIRTH SHO FOR 

Bail ALIAS POLICE STATION ORDERS 
"' - AJ1_J?_ 258 2021 BALI POONCH After Notice .J. --- - -

SI-IO POLICE ST AriON SB 
WOMEN CELL FOR 

Bail GAGAN JAMMU AND ADMISSION 
4. --~p 270 2021 ANGRAL ANOTHER After Notice 

------- ------ ----- ------------
UNION TERRITORY SB 

OF JAMMU AND 
KASHMIR TH ITS FOR 

Bail PAW AN SHO POLICE STATION ADMISSION 
5. ~p_ 278 2021 SINGH CHASANA REASI After Notice ------ - --

AKHTAR STATION HOUSE SB 
HUSSAIN OFFICER POLICE FOR 

Bail SHAll AND STATION CI-IASSANA ADMISSION 
6. AJ2J2 316 2021 ANOTHER REASI After Notice 

UNION TERRITORY SB 
OF JAMMU AND 

DHAL DEVI KASHMIR TII SilO FOR 
Bail I AND POLICE STATION ADMISSION 

7. .---6121~- 2 2022 ANOTHER CIIASANA REASI After Notice ---- r----- -------·· ---------· 
U T OF J AND K TH SB FOR 

Bail PREM SIIO POLICE STATION ADMISSION 
___ __!__ App 378 2022 SINGH SAMBA After Notice 

--------- --·--



HXGH COURT OJF JAMMU AND ][(ASHMIR AND LADAKI-li 
(Office of the Registrar Judicial at Jammu) 

****** 
Annexure-"G" 

Bail applications assigned to Hon'ble Mr. Justice Mohd. Akram Chowdhary 

---- -----·-... -- . ------- r--·-------------· ---· ---- ---------· ·-- ------------ -----·--

S.NO. TYI >E NO ------

il Ba 
_1_. -~p 1?_ __ 286 

Ba il 
-~: _____ J__\.QI ) 304 

-----

"1 Bar 
___ }_. - _£\]]_ 12._ 342 

--· 

Bai 1 
_ __±_ ___ -~_p 364 

'--

1 
) 379 

YEAR ----

2021 

2021 -----

2021 ----

2021 

2021 
Bai 

-~·---~l?L --· 

1 
) 411 

Bai 

_()_:__ -- __6}~1 - --

Bai 1 
__ Z: ____ 6p_p_ 

·8. 
Bail 
~J?jJ 

418 
------

36 

2021 -----

2021 -----

2022 

PETITIONER RESPONDENT BENCH --------------
UNION TERIUTORY SB 

OF JAMMU AND 
KASHMIR TIT SHO 
POLICE STATION 

BABU HUSSAIN TIIANNA MANDl 
AND OTHERS RAJOURI 

UNION TEIUUTORY SB 
OF JAMMU AND 

MAJID FARID KASHMIR TH CRIME 
SIIAPOO BRANCH JAMMU 

-----
UNION TEIUUTORY SB 

OF JAMMU AND 
KASHMIR TII SilO 

TALIB HUSSAIN POLICE STATION 
Til SYED NAGROTA JAMMU 

SALEHi\ BANU AND ANOTHER 
---------

UT OF J AND K TH SB 
SHEIKII ABDUL INCIIARGE SilO PS 

REHMAN REASI 
SB 

ANUBALA Ri\..TESI-1 SINGH 
-----

SB 
UT OF J AND K TH 

RAHUL KUMAR SHO PS NAGROTA 
--------· 

UNION TEIUUTOR Y SB 
OF JAMMU AND 

KASHMIR TH SHO 
POLICE STATION 

BIDIII CHAND CRIME BRANCH 
AND ANOTHER JAMMU 

---· ------------
UNION TERRITORY SB 

OF JAMMU AND 
KASHMIR Til SHO 

IIARVINDER POLICE STATION 
SINGH KATRA 

·--'-· 

PURPOSE 

FOR 
OlU)ERS 

After Notice ------

FOR 
OIU)ERS 

After Notice 

FOR 
ORDERS 

After Notice 
FOR 

OIU)ERS 
After Notice 

FOR 
ADMISSION 
After Notice 

FOR 
ADMISSION 
After Notice --

FOR FINAL 
HEARING 

FOR 
OiillERS 

After Notice 



l ' 

HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of tlhe Registrmr Juudlicialat Jammu) 

****** 
Annexure-"H" 

Bail applications assigned to Hon'blc Mr. Justice Rahul Bharti 
--····-· -------------------- -- ----------------------------

S.NO. TYPE NO YE AR PETITIONER RESPONDENT BENCH PURPOSE 
- ---------

UNION TERRITORY SB 
OF J&K Til SHO FOR 

Bail SIIEHRAZ POLICE STATION ADMISSION 

22 AHMED DAIUIAL After Notice 

UNION TERRITORY SB 
__ 1_. _ App_ ~ 20 

OF JAMMU AND 
KASHMIR TH SHO 

MUKESH POLICE STATION FOR 

Bail KUMAR DOMANA JAMMU ORDERS 

22 . GUPTA AND ANOTHER After Notice 
- -------

UT OF J AND K TH SB 
--~: ___ -~pjJ 58 20 

COMMISSIONER 
KAMAL SECRETARY IIOME 

Bail KISHOREAND DEPTTAND FOR FINAL 

22 OTHERS ANOTHER HEARING 
- -------

UNION TERRITORY SB 
_ _2__ __ -- Ap_p _____ @___ ~ 

OF JAMMU AND 
KASHMIR Til SSP FOR 

Bail ANTI COIUUJPTION ADMISSION 

2 SITAHID BUCII BUREAU JAMMU After Notice 

UNION TERRITORY SB 
4. __ 60?__ _ _22__ 202 

OF JAMMU AND 
KASHMIR Til SHO 
POLICE STATION FOR 

Bail FAZALNOOR SURANKOTE ADMISSION 

2 AND O'riiERS POONCH After Notice 
-----------

UNION TEIUUTORY SB 
_ _5_:___ _____ {\RE __ _§_§___ _202 

OF JAMMU AND 
KASIIMIRTH 

INCHARGE POLICE FOR 

Bail AMAN STATION ARNIA ORDERS 

2 SIIARMA JAMMU After Notice 
- --- --

UNION TERRITORY SB 
--~-· -~2L_§.L~~ 

OF JAMMU AND 
SAJAD KASIIMIR THROUGH FOR 

Bail AHMI~DAND SilO POLICE STATION ADMISSION 

2 ANR SURANKOTE After Notice 
----- ---- ----------------- ---- ------------------

UNION TERRITORY SB 
__ _7. ---- __ _!\pp -- .l.Q?_- 202 

OF JAMMU AND 
GliULAM KASHMIR TII SilO FOR 

NABIAND POLICE STATION ORDI~RS 

2 OTHERS MENDHARPOONCII After Notice 
----- -·-·- ·------------ --- ------- -------------

U T OF J AND K TII SB 

Bail 
___ 8. ______ !\l?P ___ _l_Q§ __ -~9.2 

OFFICER INCIIARGE FOR 

Bail VISIIANT SilO POLICE STATION ADMISSION 

2 ANAND BANI After Notice 
--- -------------------------- ----------------------- ----·-9. 6_pp__ _l}j___ 202 



HIGH COURT OF JAMMU AND I{ASHMIR AND LADAKH 
(Office of the Registrar Judicial at Jammu) 

****** 
Annexure-"!" . 

Bail applications assigned to Hon'blc Ms. Justice Moksha Khajuria Kazmi 

S.NO. TYPE NO YE ~AR PETITIONER RESPONDENT BI~NCII PURPOSE . -----------
UTOF J AND K TH PS SB FOR 

Bail BASIIIR BAGII E BAHU OIU)ERS 

___ .!_: __ .~EP_ Jl~ -~_Q__ 22 AIIMED JAMMU After Notice 
UNION TERRITORY SB 

OF JAMMU AND 
KASHMIR TII SSP 

NUT AN POLICE STATION FOR 

Bail KUMAR ANTI CORRUPTION ADMISSION 

·--~- Apr~- _132 20 22 RESUTRA BUREAU JAMMU After Notice 

UNION TERRITORY SB 
01<' JAMMU AND 

KASHMIR Tll SSP FOR 

Bail VANITA SAMBA AND ADMISSION 

_ . .l.~ __ 
1
_ACL.,Pl.__1 _

1
_1_...:....34_ 20 22 MAHAJAN O'ri-IERS After Notice 

-
UT OF J AND K TH SB 

ADDITIONAL CHIEF 
SECRETARY TO 
GOVERNMENT 

Bail VINAY IIOME Dl~PARTMENT 

___ j.: _____ _ Agp ___ 1~~- --~0-22 SURI AND OTHERS 
--------- ---- -----· 

MOIID UT OF J AND K TH SB FOR 

Bail JUNAID INCIIARGE PS CRIME ORDERS 

_ __?_.:_ ___ _ J\}2}2_ _!E.._. 20 22 IQBAL BRANCII JAMMU After Notice 
·-------

SAYEED U T OF J AND K TH SB FOR 

Bail MAJID SliO POLICE ORDERS 

__ §.:__ ApJ~.JJ]_ 20 22 MALIK STATION RAMBAN After Notice 
--· 

U T OF J AND K SIIO SB 
POLICE STATION 

KANSIII NOWSIIERA . FOR 

Bail RAM AND RAJOURI AND ADMISSION 

_.?~-----·· --~p_ j__94 ____ ?Q. 22 ANOTHER ANO'riiER After Notice 
-· 

UT OF J AND K Til SB 
SIIO POLICE 

DARSHANA STATION WOMEN 
Bail Dl~VI AND CELL RA.TOURI AND FOR FINAL 

_L__ ~2P __ 196 20 22 OTIIERS ANOTIIER HEARING 
----------- -· -

UTOF.T ANDKTH SB 
SIIAM SHOINCIIARGE FOR 

Bail SINGH AND POLICE STATION ADMISSION 

__ 2_. ____ i\PI:?._ 20 !__ __ 202 2 OTIIERS DOMAN/\ JAMMU After Notice 
·---'--------



HIGH COURT OlF JAMMU AND KASHMIR AND LADAKH 
(Office of tlhte Registrar Judicial at Jammu) 

****** 
Anncxu.rc-"J" 

Bail applications assigned to Hon'ble Mr. Justice Wasim Sadiq Nargal 

-

S.NO. TYPE N 0 YEAR 

1. 

2. 

., 

.). 

4. 

5. 

6. 

7. 

8. 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

35 4 2022 

- ------,.----

36 5 2022 

---------

38 )9 2022 

---- ---------

41 8 2022 

---- ------

39 1 2022 

--- -------

40 1 -2022 

-- -----

41 9 2022 

- ----

434 2022 

J>ETITIONER 

KIRAN 
ATTRIAND 

OTHERS 
-----

OM 
PARKASH 

AND 
OTHERS ------------

IJYAQAT 
ALI AND 
OTIIl~RS 

-----------------

'PUSHKAR 
NATHAND 

OTHERS 

---------------

MOHD 
ISMAIL AND 

O'fHERS 
---------

ROHIT 
SHARMA 

-----· ---

AMANDlmP 
SINGH 

PRABJOOT 
SINGH AND 

OTHERS 
--- -------

9. 
Bail 
App 

440 2022 

U T OF J AND 
K Til POLICE 

STATION 
UDHAMPUR 

RESI>ONDENT BENCH PURPOSE 
----

U T OF J AND K TH FOR 
SilO POLICE SB ADMISSION 

STATION After Notice 
UDHAMPUR --

U T OF J AND K TH FOR 
SHO JANIPUR SB 

ORDERS 
JAMMU AND Before 

ANOTHER Notice 
----- ---- -------------

U T 0 F J AND K Til 
INCHARGE POLICE FOR 

STATION SB ADMISSION 
CI IASANA REASI After Notice 
AND ANOTI IER 

U T OF J AND K Til 
SilO POLICE FOR 

STATION SB ADMISSION 
CHASSANA AND After Notice 

OTHERS 
-------

U T OF J AND K TH FOR 
SHO POLICE SB ADMISSION 

STATION DOMAN/\ After Notice 
JAMMU 

U T OF J AND K TH FOR 
SilO JJ\.NIPUR SB ORDI~RS 
JAMMU AND After Notice 

ANOTHER 
U T OF J AND K Tll FOR 
SUPERIN'l'I~NDENT SB ADMISSION 
CENTRAL JAIL KOT After Notice 
BHAL W AL JAMMU 

THE STATION FOR 
HOUSE OFFICER SB ORDERS 
POLICE STATION After Notice 

RJ\JOURI ----
FOR 

YASII PAL SB ORDERS 
SIIARMA After Notice 

------- ------·- ----'--·--------------------- ~-------·-------------

\ 
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar Jll.lldicial at Jammu) 

****** 
Anncxure-"K" 

Bail applications assigned to Hon'ble Mr. Justice Rajesh Sekhri 

----

S.NO. TYPE 

1. 

2. 

..., 

.). 

4. 

5. 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

--~-- --------.--------

NO YEAR PETITIONER ---- ---------- ----------

279 2022 
IUGYAL 
TULKU 

--- ------- --

283 2022 
MOHD 

YOUSIF 

--1----· 

AMAN 
291 2022 ULLAH 

KHAN ----------

HAIDER ALI 
309 2022 Til BABY 

KIIATOON 
------ ---·· -·-- ---------- ·-

311 2022 
RAGHUNATH 

SINGH 

RESPONDENT 

U T OF LADAKII 
TH SECRETARY 

HOME DEPTT AND 
ANOTHER 

U T OF J AND K Til 
SHO POLICE 

STATION 
KISIITWAR 

U T OF J AND K Til 
SHO POLICE 

STATION POONCH 
U T OF J AND K TI I 

SHO POLICE 
STATION 

KISliTWAR 
U T OF J AND K TII 

SilO POLICE 
STATION 

UDHAMPUR 
------- --·- ---

U T OF J AND K TI-l 
6. 

7. 

8. 

9. 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

316 2022 

325 2022 

----- -----------

337 2022 

·-- ---------

346 2022 

--------

KRISHAN 
KUMAR AND SSP JAMMU AND 

ANOTHER ANCYlliER 
U T OF J AND K Til 

IIAJI ALI COMMISSIONER 
MOilDAND SECRETRA Y HOME 

OTIIERS DEPTTAND 
ANOTIIER 

--
MANIS II U T OF J AND K TII 

SINGH AND SSP RAJOURI AND 
OTHERS O'lTIIm.s 

----------- . -----
MOHD U T OF J AND K Til 

ASLAMAND SSP RATOURI AND 
OTHERS OTIIERS -------

BENCH PURPOSE 

FOR 
07-10- ORDERS 
2024 

After Notice 

FOR 
18.-11- ADMISSION 
2024 After Notice 

27-11-
FOR 

2024 
ADMISSION 
After Notice 

FOR 
22-11- ADMISSION 
2024 After Notice 

----------------

FOR 
18-10- ADMISSION 
2024 After Notice 

21-10-
FOR 

2024 
ADMISSION 
After Notice 

21-07-
FOR 

ADMISSION 
2023 After Notice 

----

01-01-
FOR 

5000 
ADMISSION 
After Notice 

--------

04-11-
FOR 

2024 
ORDERS 

After Notice 



.. 

HIGH COURT OF JAMMU AND I<ASHMIR AND LADAKH 
(Office of the Registrar JUidJi.cial at Jammu) 

****** 
Annexure-"L" 

Bail applications assigned to Hon'blc Mr. Justice Mohd. Yusuf Wani 

~------------ --

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

-----------

I. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

Bail 
App 

206 2022 

211 2022 

216 2022 

MOIID 
IQBAL AND 

OTHERS 

TOIIEED 
SARWAR 

KHAN 

PAW AN 
KUMAR Til 
RAJ KUMAR 

MOIIAMMAD 
23 7 2022 AZAM AND 

247 2022 

255 2022 

267 2022 

275 2022 

276 2022 

OTIIERS 

YUDIIVIR 
SINGH 

MEIIMOOD 
URRAYAZ 

BHAT 

MOHD 
AJWAR 

KHAN AND 
OTHERS 

BASIIARAT 
IIUSSAIN 

SUDESI-I 
DEVI 

UTOF J AND K FOR 
Til SHOPS 

SB ADMISSION 
MARWAII After Notice 

KISIITWAR 
UTOF J AND K 

TII STATION FOR 
IIOUSE 

SB ADMISSION 
OFFICERPS After Notice 

GURSAIAND 
ANOTHER 

-
Ul'OFJ ANDK FOR 

TH SHOPS SB ADMISSION 
RAMGARII After Notice 

SAMBA 
- -

Ul'OF J ANDK FOR 
THPS SB TAKING 

SURANKOTE STEPS 
------------- ---------

UTOFJ ANDK FOR 
TH SHOPS SB ADMISSION 

WOMEN CELL After Notice 
KATIIUA 

UTOFJ ANDK 
Til STATION FOR 

IIOUSE SB ADMISSION 
OFFICERPS After Notice 

GOOL, RAMBAN 
UTOFJ ANDK 

Til 
COMMISSIONJ~R FOR 

SECRETARY SB ADMISSION 
HOME After Notice 

DEPARTMENT 
AND OTHERS -------------- ----

UTOF J AND K 
Til INCIIARGE 

POLICE FOR 
STATION SB ADMISSION 
DARIIAL After Notice 

RAJOURIAND 
ANOTHER --
RAKJ~SII FOR 

KUMAR AND SB ADMISSION 
ANCYriiER After Notice 

---·---·----------------- -----------


